CENTRAL ELECTRICITY REGULATORY COMMISSION
NEW DELHI

Coram:

. Shri Ashok Basu, Chairman
2. Shri K.N. Sinha, Member

3. Shri Bhanu Bhushan, Member
4. Shri H.L. Bajaj, Member (EO)

-_—

IA No.§5l2004
PetitionmNo. 26/2004

In the matter of

Application for grant of Inter-State Trading Licence
And in the matter of

NTPC Vidyut Vyapar Nigam Limited Applicant
The following were present:
Shri M.R.K. Rao, DGM, NVVNL
Shri A.K. Dhar, NVVNL

Shri Vijay Gulati, NVVNL
Shri M.S. Umedh, NVVNL

hON~

ORDER
(DATE OF HEARING : 29.6.2004)

The applicant has made the main application for grant of licence for inter-state
trading in electricity. The Commission in its order dated 28.6.2004 has found the
applicant to be qualified for grant of licence as Category “E” electricity trader, that is,
for trading of electricity from 700 to 1000 MUs in a year. The Commission, therefore,
proposes to grant a licence to the applicant for Category “E”. The Commission has
separately decided to publish notice as required under sub-section (5) of Section 15 of
the Electricity Act, 2003 to invite suggestions or objections to the aforesaid proposal of

the Commission. The application will be listed for hearing on 22.7.2004.



2. In terms of the Commission’s order dated 31.3.2004 in IA 13/2004, the
applicant could undertake sale and purchase involving inter-state transmission of
electricity for a period up to 15.5.2004 or till disposal of its main application for grant of
licence, whichever is earlier, at its own risk. The period was extended up to 30.6.2004

by the order dated 14.5.2004 in IA 26/2004.

3. The applicant has filed the present interlocutory application for extension of

time beyond 30.6.2004 on the ground that its application has not been disposed of.

4. On consideration of the fact that the applicant has prima facie qualified for grant
of licence, we allow extension of the interim order dated 31.3.2004 for a further period
up to 31.7.2004 or till disposal of the main application, whichever is earlier, on the

terms and conditions specified in the said order dated 31.3.2004.
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